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SHRI VAYALAR RAVI: When? 

SHRI SHAHNAWAZ KHAN: These 
were received about six months !\Bo. 
When we wanted to shift the work-
shop the employees insisted that 
they should be provided with a can-
teen and certain other facilities. We 
had to provide thoSe facilities. We 
would be setting UD the new machi-
nes in the next four Or five months. 
I do not think there is any undue 
delay. 

SHRI VAYALAR RAVI: Fourteen )e-
very serious matter. 

MR. SPEAKER: There should be 
no debate On this. 

SHRI VAYALAR RAVI: The Minis-
ter is not answering the questions. 

MR. SPEAKER: He is answering It. 

SHRI VAYALAR RAVI: Fourteen 
reminders were sent to the manage-
ment and the Chairman. He can 
admit the mistakes. 

SHRI K. P. UNNlKRISHNAN: Is 
the Minister aware of the deliberate 
policy of the present management to 
discourage any new orders being 
given to FAG! Engineering Works? If 
not, would he give the House the 
figures for the last three years of the 
works undertaken by the FACT Engi-
neering Works and also the present 
position in the order book? 

MR. SPEAKER: How is it relevant 
to this question! 

SHRI K. P. UNNIKRISHNAN: This 
is a related question. The House is 
entitled to know the truth. They 
cannot simply give "etc." as a rea-
son. We cannot be treated like that. 

MR. SPEAKER: I would request 
my dear young friends to try to sit 
separately from each other,' because 
they are ftre 'brands. Shri Lakkappa. 

SHHl K. LAKKAPPA: The work-
ing of FACT has been discussed at 
various times in the House and also 
outside. It is a scandal and many 
derogatory remarks were made regar-
ding the inefficient running of FACT 
even earlier, not only in the present 
Lok Sabha but also in the previous 
Lok Sabha. 

MR. SPEAKER: I called him to 
put the next question, which is stan-
ding in his name. If he does not 
want to put it, I will pass on to the 
question after that. 

SHRI K. LAKKAPPA: This delay 
in erecting the machinery which has 
been purchased at enormous cost is 
because of a deliberate policy. This 
has resulted in a loss of several lakhs 
of rupees to the factory. Because of 
this the production had to be slashed 
d.own. 

MR. SPEAKER: 1 want to remind 
him that I did not call him to ask a 
supplementary on this question. I 
called him to ask the next question. 

SHRI K. LAKKAPPA: Anyhow, I 
have put a supplementary to the hon. 
Minister. 

MR. SPEAKER: I have not allowed 
it. You may put the other question. 

SHRI K. LAKKAPPA: Then, shall 
I withdraw my supplementary? 

MR. SPEAKER: He may call his 
question. 

Committee to Study Forell1lers' 
Stake in Drug Industry 
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SHRI P; GANGADEB: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether Government· have de-
cided to set up another Committee 
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to look into the implications oi the 
foreigners' stake in the drug indus-
try; 

(b) if so, whether the decision has 
been implemented; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE· IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS (SHRI SHAH-
NAWAZ KHAN): (a) to (c). A pro-
posal to set up a highlevel committee 
to enquire into various aspects of the 
drug industry is under consideration 
and a decision is expected to be 
reached shortly. 

SHRI K. LAKKAPPA: The situa-
tion in this country is that spurious 
drugs are being manufactured and 
distributed all oyer the country. Fur-
ther, the drug industry is under the 
stranglehold of foreign companies. As 
it is the responsibility of the Govern-
ment to supply genuine drugs at 
reasonable prices to t!te people, how 
is this Committee going to streamline 
the distribution of drugs and control 
the foreign drug companies? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI D. K. 
BOROOAH): This Committee will go 
into this question. 

SHRI K. LAKKAPPA: Will the 
proposed committee streamline the 
procedure for the take-oyer of the 
foreign compani,es? 

SHRI D. K. BOROOAH: What the 
hon. Member stated earlier wiII cer-
tainly constitute one of the main 
purposes of the Committee. 

SHRI K. LAKKAPPA: What were 
the guidelines given by the previous 
Committee that was appointed by the 
Government? Why the report of that 
Committee has not been taken into 
eonsideration. What are the c:on1!ic-

ting views that have been expressed: 
in this COJDmittee? 

SHRI D. It. BOROOAH: I am Dot. 
aware ot any previous Committee ot 
the standing of the Committee that 
we are going to appoint. This is 
going to be a committee consisting of 
Members of Parliament and experts. 
There will be no representation to· 
the drug industry in this. They will 
look at the problem from the point. 
o.f view of the national interest and 
nothing else. Therefore, we hope 
this Committee will be able to study 
the problem from the point of ":l!W 
of the common man, rather than from 
the point 01 view of the business in-
terests. 

SHRI C. K. CHANDRAPPAN: The 
Mi~ist~r hrld ~tatpn thd~ ~~p~~ ~aye 

appoint~d a Committ"!e. What are' 
the terms of reference of that Com-
mittee? 

SHRI SP.AHNAWAZ KHAN: It is 
a rather lengthy tenn of reference. 
The Committee is mainly to enquire 
j71tO the progress made by the in-
dustry ar.d th9 status achieved by it 
with special reference to the introduc-
ti,n c:f the latest development in 
te~hr.ology in the production of basic 
drugs to meet satisfactorily the grow-
ing requirements of the national 
health and medical programme to 
enquire into the perfo~mance of the 
public s~ctor drug units and recom-
mend measures necessary fOr ensur-
ing that the public sector commands-
leadership role not only in the manu-
facture of basic drugs and formula-
tions and in research and develop-
ment but also makes available eSsen-
tial drugs to the consumers at rea-
sonable prices; to enquire into the 
status of the various sectors of the 
industry namely, the organised sec-
tor both the foreign and the Indian 
companies and the small scale sector 
and to make recommendations ~nr 

promoting the rapid growth of the 
drug industry, particularly. the 
Indian and small scale industries sec-
tors. 

Oral AnsUleTS AGRAHAYANA 20, 1896 (SAKA) Oral AMUleT. 

to look into the implications oi the 
foreigners' stake in the drug indus-
try; 

(b) if so, whether the decision has 
been implemented; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE· IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS (SHRI SHAH-
NAWAZ KHAN): (a) to (c). A pro-
posal to set up a highlevel committee 
to enquire into various aspects of the 
drug industry is under consideration 
and a decision is expected to be 
reached shortly. 

SHRI K. LAKKAPPA: The situa-
tion in this country is that spurious 
drugs are being manufactured and 
distributed all oyer the country. Fur-
ther, the drug industry is under the 
stranglehold of foreign companies. As 
it is the responsibility of the Govern-
ment to supply genuine drugs at 
reasonable prices to t!te people, how 
is this Committee going to streamline 
the distribution of drugs and control 
the foreign drug companies? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI D. K. 
BOROOAH): This Committee will go 
into this question. 

SHRI K. LAKKAPPA: Will the 
proposed committee streamline the 
procedure for the take-oyer of the 
foreign compani,es? 

SHRI D. K. BOROOAH: What the 
hon. Member stated earlier wiII cer-
tainly constitute one of the main 
purposes of the Committee. 

SHRI K. LAKKAPPA: What were 
the guidelines given by the previous 
Committee that was appointed by the 
Government? Why the report of that 
Committee has not been taken into 
eonsideration. What are the c:on1!ic-

ting views that have been expressed: 
in this COJDmittee? 

SHRI D. It. BOROOAH: I am Dot. 
aware ot any previous Committee ot 
the standing of the Committee that 
we are going to appoint. This is 
going to be a committee consisting of 
Members of Parliament and experts. 
There will be no representation to· 
the drug industry in this. They will 
look at the problem from the point. 
o.f view of the national interest and 
nothing else. Therefore, we hope 
this Committee will be able to study 
the problem from the point of ":l!W 
of the common man, rather than from 
the point 01 view of the business in-
terests. 

SHRI C. K. CHANDRAPPAN: The 
Mi~ist~r hrld ~tatpn thd~ ~~p~~ ~aye 

appoint~d a Committ"!e. What are' 
the terms of reference of that Com-
mittee? 

SHRI SP.AHNAWAZ KHAN: It is 
a rather lengthy tenn of reference. 
The Committee is mainly to enquire 
j71tO the progress made by the in-
dustry ar.d th9 status achieved by it 
with special reference to the introduc-
ti,n c:f the latest development in 
te~hr.ology in the production of basic 
drugs to meet satisfactorily the grow-
ing requirements of the national 
health and medical programme to 
enquire into the perfo~mance of the 
public s~ctor drug units and recom-
mend measures necessary fOr ensur-
ing that the public sector commands-
leadership role not only in the manu-
facture of basic drugs and formula-
tions and in research and develop-
ment but also makes available eSsen-
tial drugs to the consumers at rea-
sonable prices; to enquire into the 
status of the various sectors of the 
industry namely, the organised sec-
tor both the foreign and the Indian 
companies and the small scale sector 
and to make recommendations ~nr 

promoting the rapid growth of the 
drug industry, particularly. the 
Indian and small scale industries sec-
tors. 



7 'Oral AnSt""'s DECEMB!:R 11. 1973 Oral AnsweTS 

SHRI DINESH CHANDRA GO-
.slW AMI: The Government is setting 
Up a committee to discuss about the 
implications of the foreigners' stakes 
in the drug industry. Has it come to 
the notice of the Government that 

'many of these concerns have set up 
small firms under different "ames in 
ctifferent States to avoid the impli-
cations of large business houses and 
what is the Government doing to 
check this evil? 

SHRI SHAHNAWAZ KHAN· The 
·Government is aWare of these activi-
.ties and this will certainly be one of 
the subjects which will be looked 
into. 

Baiionincr of Pe~rol in view of 
uncerWnty in erude supplies 

+ 
'430. DR. RANEN SEN: 

SHRI VEKARIA: 

Will the Minister of PETROLEUM 
AND CHEMIC-\LS be pleased to 

.state: 

(a I whether in view of the uncer-
tainty about crude oil supply from 
West Asia and rapidly increasing 
prices, has Government d~cided to 
introduce rationing in petrol; and 

(b) if so, the salient features 
thereof" 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI D. K. 00-
ROOAH): (a) and (bl. In view of the 
uncertainties of crude oil supplies and 
rapidly increasing prices, State Gov-
ernments and Union Territories have 

'been advis~ to finalise plans for in-
troduction of rationing at short 
notice. Details of the scheme are 
'being worked out by the States in 
consultation with this Ministry, 

DR. RANEN SEN: In view of the 
fact that the supply of crude is be-
.,ommg more and mOre difficult with 
1:he Introduction ot the auction syst.em 

etc., may I know whether the Gov-
ernment has actually checked UP 
with the State Governments as to how 
far thev haVe proceeded in regard to 
the introduction of rationing of oetrol. 
If SIl, what advancement has' been 
made? 

StInT D. K. BOROOAH: As I have 
said ;,efore in this House, we discussed 
the matter with the Chief Secretarie. 
and then we also discussed the r.1atter 
and brought it to the notice of the 
Chief Ministers and we have also writ-
ten to them. Tbey say that they are 
keeping the scheme ready. But, as I 
said, Vle have not come to afl"{ de-c.i-
sian that we will go in for rDtioning 
the suuplies. But if our supplies arc 
cut off in substantial auantities, then 
it m "y bE' that we mav be forced (0 go 
in for rationing. Therefore, '" care 
kef"ping an alternative set·!!ne of 
ratin~1ing ready for very rainy d':-iYS. 

DR. 'RANEN SEN: Is the Minister 
awarc th&t only yesterday, the Finance 
Minister on the floor of this verv 
H"use has said that rationing 01 petl'~l 
is ruled out on the ground that il will 
create administrative difficulties. May 
1. therefo'e, know whether th6 Pc\r0-
leurn "Old Chemicals Ministry and the 
}":i~ancf lI;1inistry are working a~ log-
gerheac1 e. or whether they are working 
together in order to find out whether 
ratiani"1g is necessary or whether it is 
feasible. 

SHRJ D. K. BOROOAH: W~ He 
wor;{ing entirely together and having 
faith in God, We would also keep the 
powder dry. 

DR. RANEN SEN: Mr. Chavan y!'s-
terda" rejected this idea. 

SHHI D. K. BOROOAH: We have 
decided not to go in for it because it 
will depend upon circumstances which 
are not obtaining to-day. But, if the 
availanility is completely or very ,ub-
5tantially cut off and if there is diffi-
culty even to meet the basic require-
m!,,,ts, th{'n, in that case, perhaps we 




